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The following hon. Members associated themselves with the matter raised by
the hon. Member, Dr. Bhim Singh: Dr. Fauzia Khan (Maharashtra), Dr. Sasmit Patra
(Odisha), Shri P. Wilson (Tamil Nadu) and Shri Niranjan Bishi (Odisha).

Demand to include the history of the struggle against emergency, in school and

college curriculum
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by Shri Naresh Bansal: Dr. Laxmikant Bajpayee (Uttar Pradesh),
Shri Brij Lal (Uttar Pradesh), Shrimati Sangeeta (Uttar Pradesh), Shrimati Sadhna
Singh (Uttar Pradesh), Dr. Radha Mohan Das Agrawal (Uttar Pradesh), Dr. Sasmit
Patra (Odisha), Shri Rambhai Harjibhai Mokariya (Gujarat), Shrimati Dharmshila
Gupta (Bihar), Shri Subhash Chander (Haryana), Shrimati Geseta alias
Chandraprabha (Uttar Pradesh), Dr. Kalpana Saini (Uttarakhand), Shrimati
Ramilaben Becharbhai Bara (Gujarat), Shri Devendra Pratap Singh (Chhattisgarh),
Ms. Kavita Patidar (Madhya Pradesh), Shrimati Sumitra Balmik (Madhya Pradesh),
Shri Krishan Lal Panwar (Haryana), Dr. Anil Sukhdeorao Bonde (Maharashtra), Dr.
Bhim Singh (Bihar), Shri Amar Pal Maurya (Uttar Pradesh), Shri Deepak Prakash
(Jharkhand), Dr. Bhagwat Karad (Maharashtra), Shri Baburam Nishad (Uttar
Pradesh), Shri Aditya Prasad (Jharkhand), Dr. Sumer Singh Solanki (Madhya
Pradesh), Shrimati Seema Dwivedi (Uttar Pradesh), Shrimati S. Phangnon Konyak
(Nagaland), Shri Neeraj Shekhar (Uttar Pradesh), Shri Mithlesh Kumar (Uttar
Pradesh), Shri Sadanand Mhalu Shet Tanavade (Goa), Shri Maharaja Sanajaoba
Leishemba (Manipur), Shrimati Darshana Singh (Uttar Pradesh), Shri Sujeet Kumar
(Odisha), Shri Samik Bhattacharya and Dr. K. Laxman (Uttar Pradesh).

Demand for allocation of Special Economic Zones in the state of Bihar
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